REVISED- FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy
Board of India (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

JOHNSON WATCH COMPANY PRIVATE LIMITED
The revised FORM B is with reference to the Public Announcement published on 14.07.2026 in
~Iinancial Express and Jansatta. (Delhi NCR Editions)

Sl
No.

PARTICULARS

DETAILS

(1)

(2)

(3)

1

Name of corporate debtor

JOHNSON WATCH COMPANY PRIVATE LIMITED

2.

Date of incorporation of corporate debtor

31/03/2008

3

Authority under which corporate debtor
Is incorporated / registered

Registrar of Companies, Delhi

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U33302DL2008PTC176153

Address of the registered office and
principal office (if any) of corporate debtor

SHOP NO. 21 L BLOCK, Connaught Place,
Central Delhi, New Delhi, Delhi, India, 110001

Date of closure of Insolvency
Resolution Process

10 July, 2026

Liquidation commencement date of
corporate debtor

10 July, 2026

Name and registration number of the
Insolvency professional acting as
liquidator

ARCK Resolution Professionals LLP (an IPE
registered as IP)
IBBI/IPE-0030/IPA-1/2022-23/50013

Details of Authorized Signatory: Mr. Anil Kohli

Address and e-mail of the liquidator, as
registered with the Board

Add: Office No 409, 4th Floor Ansal Bhawan,
16, K G Marg, Connaught Place, New Delhi-
110001 Email: insolvency@arck.in

.|Address and e-mail to be used for

correspondence with the liquidator

Add: Office No. 409, 4th Floor Ansal Bhawan,
16, K G Marg, Connaught Place, New Delhi-
110001

Email: liq.johnsonwatch@gmail.com and
Insolvency@arck.in

Notice is hereby given that the National Company Law Tribunal Principal Bench, New Delhi has ordered
the commencement of liquidation of the Johnson Watch Company Private Limited on 10.07.2026

Date : 15.07.2026

Sdi-
Anil Kohli
Designated Partner & Authorized Signatory

ARCK Resolution Professionals LLP acting as Liquidator

Reg No.: IBBI/IPE-0030/IPA-1/2022-23/50013
AFA Valid Upto: 31.12.2026

Add: 409, Ansal Bhawan, 16 K.G. Marg (Connaught Place), New Delhi - 110001

Place : New Delhi

Email: lig.johnsonwatch@gmail.com and insolvency@arck.in

Contact No. 011-45101111/40078344




WEDNESDAY, JULY 15, 2026

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

FORM No.1
DEBTS RECOVERY TRIBUNAL, LUCKNOW

(Area of Jurisdiction of Uttar Pradesh)
OFFICE OF THE RECOVERY OFFICER
600/1, University Road, Near Hanuman Setu Mandir, Lucknow - 226007
DRC No. 793/2024/Lko
NOTICE UNDER RULE 2 OF SECOND SCHEDULE TO THE INCOME TAX

ACT, 1961 READ WITH SECTION 29 OF DEBTS RECOVERY ACT 1993
PUNJAB NATIONAL BANK ...Applicant Bank

Versus
SHRI KUMARESH DUTT KARMAKAR & OTHERS
To,
1- SHRI KUMARESH DUTT KARMAKAR, S/O:- SHRI GANARANJAN DAS
KARMAKAR, R/O:- GD COLONY MAYUR VIHAR PHASE-3 NEW DELHI-110096
2- M/S PROVIEW INFRASTRUCTURE PRIVATE LIMITED D-21, IST FLOOR,
RDC, RAJNAGAR, GHAZIABAD-201002
This is to notify that a sum of Rs.36,13,050.86/-(Rupees Thirty Six Lac, Thirteen
Thousand Fifty And Eighty Six Paisa Only) together with pendentelite and future
interest 6.50% per annum with monthly rest from the date of filing of the Original Application
ie. 11/04/2022 till the loan is fully liquidated jointly and severally with its costs succeeds in
its realization from the certificate debtor nos 1&2.
1. You are hereby directed to pay the sum within 15 days of the receipt of this Notice,
failing which the recovery shall be made in accordance with the Recovery of Debts Due
to Bank and Financial institution Act, 1993.
2. You are hereby ordered to declare an Affidavit the particulars of Asset on or before
27107/2026.
3. Youare hereby ordered to appear before the undersigned on 27/07/2026 at 10.30 A.M.
Details of cost:

...Defendants

Application fee Rs. 39,005/

Councel fees & Clerkage -Not Claimed
Publication Charge -Not Claimed
Miscellaneous Expenses -Not Claimed
Clerical Charges - Not Claimed

leen under my hand and seal on this 16th day of March, 2026.
Recovery Officer-l, DRT, Lucknow

BY PUBLICATION
FORM No. 1
SUMMONS FOR FILING REPLY & APPEARANCE THROUGH PUBLICATION

THE DEBTS RECOVERY TRIBUNAL, LUCKNOW

(Area of Jurisdiction: Part of Uttar Pradesh)
600/1, University Road, Near Hanuman Setu Mandir, Lucknow-226007
DRC No. 579 of 2024
NOTICE UNDER RULE 2 OF SECOND SCHEDULE TO THE INCOME TAX ACT
1961 READ WITH SECTION 29 OF RDDBFI ACT 1993
PUNJAB & SIND BANK APPLICANT

VIS

SHRIRAMESH KUMAR & OTHERS

To,

1. SHRIRAMESH KUMAR, S/o Shri Shiv Sharan Sharma,
R/oHouse No. 31 H, Pocket B-7, Mayur Vihar, Phase lll, East Delhi, Delhi-110096.

2. SHRIASHISH KUMAR, S/o Shri Rajpal Singh,

R/0J-38, Sector 22, Noida, Gautam Budh Nagar, U.P.-201301.

3. M/S. GEOTECH PROMOTORS PVT. LTD. Registered Office at410, Block D, Pocket
16, Sector 7, Rohini, Delhi-110085,through its Director/Authorized Signatory. Second
Address: Corporate Office at G-1/149, Gyan Khand-I, Indirapuram, Ghaziabad, U.P.-
201010. Third Address: Site Office at Plot No. GH- 16 A, Sector |, Greater Noida West,
Gautam Budh Nagar, U.P.201306.

4. M/S. MORPHEUS DEVELOPERS PVT. LTD. Registered Office at H. NO. 1, Shiv
Mandir Wali Gali, Maujpur, Delhi-110032, through its Director/ Authorized Signatory.

DEFENDANTS/CERTIFICATE DEBOTORS
1.Whereas arecovery certificate passed in O.A. No. 623 of 2020 on 16.01.2024 has been issued
by the Debts Recovery Tribunal, Lucknow for recovery of a sum of Rs.24,41,111.00 (Total

Rs. Twenty Four Lakhs Forty One Thousand One Hundred Eleven Only) along with the

interest @8.00% per annum with monthly rests from the date of filling of Original Application i.e.

28.07.2020 till the loan fully liquidated jointly and severally with its costs succeeds in its realization

from the Certificate Debtor nos. 1t0 4.

2. You are hereby directed to pay the sum within 15 days of the receipt of the notice, failing which

the recovery shall be made in accordance with the Recovery of Debts and Bankruptcy Act 1993

(51 0f1993-As Amended).

3. You are hereby ordered to declare on Affidavit the particulars of assets on or before 20.08.2026.

4.You are hereby ordered to appear before the undersigned on 20.08.2026 at 10:30 AM

5. In addition to the same aforesaid you will liable to pay the following:

Details of Cost

1. Amount Of Application Fees Rs 27,005/

DEFENDANTS

2. Advocate's Fee Not Claimed

3. Publication Charges Not Claimed

4. Misc. Expenses Not Claimed

5. Clerkage Not Claimed

Given under my hand and seal at Lucknow on 05.02.2026.
i RECOVERY OFFICER- |
T DEBTS RECOVERY TRIBUNAL LUCKNOW

FORM No.-3

[See Regulation - 13({1)(a]]

DEBTS RECOVERY TRIBUNAL DELHI (DRT-2)
1st Floor SC0 33-34-35 Sector-17 A, Chandigarh
{Additional space allotted on 3rd & 4th Floor also)
Case No.: OA/B81/2025

Summions under sub-section (4] of section 19 of the Act, read with sub-rute [2A) of e 5 of
the Daebf Recovery Tribunal (Procedure) Rules, 1993 Exh. Ho.: 3188

PUNJAB NATIONAL BANK
VS
SANGITA SINGH

&

To,

(1) SANGITA (BORROWER), HAVING RESIDENCE AT. VILLAGE
KISHORPUR (18) PALWAL HARYANA 121102

SUMMONS
WHEREAS, OAJB81/2025 was listed before Hon'ble Presiding Officer/Registrar on
22/05{2026,
WHEREAS this Hon'ble Tribunal s pleased io issue summons! nobce on the sad
Applcation under section 18(4) of the Acl, (0A) filed against you Tor recovery of debls of
Rs. 2547208.37/- {application along with copies of documents ete. annexed).
In gccordance with sub-sechion {4) of section 19 of the Act, vou, the defendanis are
directed as under:-
(i) to shiow catse within thirty days of the sandce of summons as towihy reel praved for
should not ba granted,
(il} o disclose particulass of propenies or assels other than properies and assals
speciied by the applicant under sera number 3A of the oniginal application;
(i) you are restrained from dealing with or disposing of secured assets or such other
assets and properfies dischosed under senal number 34 of the orgngl appécation.
pending hesring and disposal of the application for attachment of properies;
(i) you shall not ransfer by way of sale, [ease or otherwise, except in the ondinary course
of his business any of the assets ovarwhich security interastis creatad and orother assats
and properties specified or disclosed undaer seral number 34 of the onginal application
without the prior approval of the Tribunal,
(v} you shall be liable to-account for the sale proceeds realised by sale of secured assals
or other assels and properbes in the ordinary course of business and deposil such sale
proceads in thie account mastained with the bank of financial instiutions halding security
Interestoves sUCh assels,
You are also dected to file the wrilien statemant with a copy thereof furnished Lo the
appicant end 1o appear betore Registrar on 16.07.2026 at 10:30A.M. failing whach the
applcation shall be heard and decided in your absence.
Given under my hand and the sealof this Tribunal on this date £ 30.05.2026.

Signature of the officer Authorised to issue summons

dbotel dd Cana

ra Bank A\

Regional office

Civil Lines, Moradabad

E-AUCTION
SALE NOTICE

r. fatein= Syndicate

E-Auction Sale Notice for Sale of Immovable Properties under the Securitisation and Reconstruction of Financial Assets and Enforcement of

Security Interest Act, 2002 (read with provision to Rule 9(1) of the Security Interest (Enforcement) Rules, 2002)

Molice is hereby given to the publicin gerneral and in particutar to the Borrower {5} and Guarantor {5) that the below described immevable properdy modgaged/charnged to the Secured Creditor, the Constructve! Symbelic!
physical possession of which has bean taken by the Authorised Officer of the Canara Bank., Secured Creditor, will be sodd on "As is where is"”, "As & what 3" and “Whatevar there is without recoursa™ for the recovery of
dues fo tha Bank as per Demand Notice undar Section 1342) & futharintarest thareon, charges and costs duelo the Canara Bank, as detaiied in the tabie batow.

Last Date & Time for EMD Deposit : 29.07.2026 up to 5:00 PM.

Date & Time of E-Auction : 30.07.2026 between 10 AM to 2 PM

(With unlimited extensions of 5 minutes duration each)

Bid Increment Amount 10000/

Reserve Price

244411 Mohd Arshad Hussain S/o Najakat Hussain Rio Moh Koryvan Bilari Teh Silan
WP 244411
Branch: Bilan

i Hatne of AccountBorawery/ Description of Properties Ois Amount | Earnest Mone
No. Guarantar/ Branch Name pii P y)
1 | Danis Hussain S'o Nazakat Hussain Moh. Konyan The. Bilan Moradabad UP In | AResidential House Measuring 71.09 Sg Mt Situated At Mohalla Abdulla Dakshii W. | Rs. 5,22,482.42/- Rs. 11,84 820/-

Ma. 11 Bilan District Moradabad Bounded As: East —Nala West —Rasta 4 Ft Wide

North = Plot Vikreta South=Flot Bichola Wale Ka

SR e o T B e

+ interest + Rs.1,18,482/-

octher expenses

M/s Shan Handloom Al Mohalia = Bazar, Tehsil = Bilan, Mordabad, (UP) Sh. Shan

 Rs. 29,79,200/-

Branch: Joya

2 Daubde Story Residential Bullding Siluated al Mundiya Raja, Tehsll — Bilard, | Rs.18,48,211.46/-

Mohd. sio Sh. Taufik Ahmad Al Mundiya Raja, Tehsil - Bilan, Moradabad, (UP} Smt. | Maoradabad, (UP), Area 80.61 sq. mirs., Boundaries: East: House of Saller West: + interest + Rs. 2.97.920/-
Mashavari Begum wio Sh, Taufik Ahmad At Mundiya Raja, Tehsil = Bilari, | House of Nazakat All Morth - Property of Seller South: Rasta 15 Feet Wide other expenses B
Moradabad, (UP)

Branch: Dharampur Katan

3 | 1-Mr.Shahid Hussain S/o Bhoora Mohalla ~Thakuran Bilari Tehsil -Bilari Moradabad| A Residential building/ Plot measuring area 52.76 Sq. Mir. Situated at Mohallah -| Rs. 24,84,031.93/- | Rs. 14,70,000/-
L.l_r.--l_‘{liﬂr*l*l Z2.Mohammad Salim S/o ltvari Near Hata. mohalla = Thakuran Bilan Tehsil| Ansanyan Uttar Ward No 18 | Kasba Bilan |, Tehsil =Bilar ,Dist-Moradabad, UP - + interest + Rs.A1. ..ﬁ- 000/-
Bilari Moradabad Up -202411 244741 Bounded as: East: Froperty of Kabnstan West: Plot of Shahnaz Begum|  siher expenses

| Branch: Dharampur Kalan | North: Property of Kabristan South: Rasta Kham 10 fiwide .

4 | 1. Mr. Banti, S/o Nathu Singh, RO Mohalla Abdulla Near Kali Mandir, Tehsil Bilari :,-’!r't-d Rasidential Plot'House measuring EEE 54 3q. Mir, Sun'e:,.' Ma. 00140, siluated al Rs. 19,04,221,01/-| Rs.70,07,000/-
District Moradabad, Uttar Pradesh- 202411 2, Mrs. Radha , W/o Nathu Singh, RIO| Village Rustam Nagar Sahaspur, Moradabad. Boundaries East: Plot of Mahendra # intarest + Rs. 7.00,700/-
Mohalla Abdulla Mear Kal Mandir, Tehsil Bilar and District Moradabad, Pal. West: Hasta 10 Ft. Wide. North: Property of Kailash Chandra. Seuth: Rasta 12 oiher expenses o
Branch: Dharampur Kalan FL Wida.

5 | Mis Nazir Handicrafts Proprietor — Mr. Munne Ali S/o Sh. Sabir All Baba Colony| A Residential Building measuring 44,00 Situatad at Mohalla Jayantipur near mazar | Rs 14,49,006.41/- Rs. 10,48,600/-
Jayantipur Mandi Samiti Gali No. 4 Near Water Tank Maoradabad Up 244001 Mr. Munne | tehsil Sadar and District Moradabad (UP) Boundaries: East: Proparty of Rashid + Interest + Rs.1.04 860/-
Ali Sfo Sh. Sabir Ali Baba Colony Jayantipur Mandi Samiti Gali No. 4 Near Water Tank| West: Rasta 8 mi wide North: Properly of Deegar Saksh South: Property of|  other expenses gl
Moradabad Up 244001 Smt Phool Bi Wio Sh. Munna Baba Colony Jayantipur Mandi| Mauzam and others
Samiti GaliMa. 4 Near Watar Tank Moradabad UP 244001
Branch: GulabBari, Moracabad

g | Sh. Raj Pal sfo Sh. Madan At: Masebi Rasulpur Block, Kunderki, Maradabad, (UP) | A Residential Property Situaled al Gala No: 157, Baldevpurl, Village — Sihora, | Rs. 11,91,169.12)- | Rs. 9,67,640/-
244001 Gavind Bahar Chungi, Moradabad, (UP}, Area 42 .15 2q. mirs Boundaries: East + interaest + Rs. 96 764/-
Branch; Gulab Bari, Moradabad Rasta & Feet Wide West : Arazi other Person, Khel North: Plat of Mithlesh South: | ather expenses P

Plotof Vijendra Saini

7 |1 Smt. Muskan Attariya Wio Mohd Asif Attariya R/o Lodhipur Jawahar Nagar | Aresidential plot of measuring 48.60 sq.mt. bearing khasra no. 821 Mi sifsuated at | Re. 11,12,416.07/- | Rs. 11,62,280/-
Moradabadd Up 244001 2. Mohd Asif Attari Sio Ajamuddin Rio Lodhipur Jawahar | village Lodhipur Jawahar Nagar Tehsil & Distt. Moradabad Boundaries East: Araji + interest + Rs. 1.16,228/-
Magar Moradabadd Up 244001 3. Sh. Baboo Hussain Slo Fakeera Naya Gao Mau | vikreta. West: House of Rafik-and Jagroshni. North: Rasta 13 feet wide.South: | other Stk s
Harthala Sankpur Moradabad L) P 244001 Ay Vit
Branch: Kanth Road, Moradabad '

g | 1. Shiva Ayurvedic Agency Prop Bachhan Singh Milan Vihar Moradabad Uttar | The Property at Khasra no 2287, 2302 Area 140.00 Sgmit. Situated at Lakd| Fazalpur| Rs. 54,22,627.25/-| Rs. 8,16,340/-
Pradash 2. Bachhan Singh, /o Shishupal Singh, Milan Vihar Gali No. 1 Naer Sal | Uttan Moradabad Boundaries: East: Plot Vendor West :Plot Vijay North - Plot + interest + Rs. 81.634/-
Mandir Maradabad Uttar Pradesh 3, Suresh Pal Singh S/o Manmohan Singh, Vishnu | Chandrapal South: Rasta 12 ft wide other expenses :

Magar Dhakka moradabad Uttar Pradesh 4. Suresh Pal Singh S/o Manmohan Singh Fio Vill Karanpur Tehsil Bisauli Distt. Badaun

__| Branch: Kutchery Road, Maradabad -

g | 1. Smt. Jayavala Wio Sri Munendra 511'I-gh Rio 247- Chau Ki Madaiya, Moradabad | A Hes.u:lenual Cum Commercial Property/ Plot measuring area 70.00 Sq. Mir.| Rs.10,54,543. 3 Rs.13,99 440/-
Distl Moradabad 2. S Munendra Singh S/o Sri Mitra Pal Singh Rio 247- Chau Ki | Siluated al Mohalla Surya Nagar, Khasra NoB40, Ward No.26, Maja Manpur, + interest + Rs. 1.39.044/-
Madaiya, Moradabad Distt Moradabad 3. Sri Sanjeev Singh Slo Shri Sompal Singh | Narayanpur, Line Paar, Moradabad, Distr- Moradabad. Bounded as: East: House|  gther expenses T Ry
R/o 269-Gha, Chau Ki Madaiya Moradabad Distt - Moradabad of Hansh West: House of Ravindra Math Morth: Property of Virendra South:

Branch: Kutchery Road , Maradabad Passage B feetwide
10 |Mohd. Shahid Slo Riyasat Ali R/o House no.246, Society Rehmat Magar Gali no.1 | Four sloreyed Residential property owned by MohdShahid Sio Riyasal AlilRs. 53,75,204.11/- | Rs. 27,97,900/-
Mear ChapparWali Masjid Karula Moradabad 244001 2. Sri Anil Kumar Sio Sri Veer Pal | measuring 66,00 sgmir focated at House no 248, Society Rehmat Nagar Gali No.1 + Interest + Re. 2 79.790/-
Rio House no. D123, Avantika Golony Moradabad 244001 near Chapparwall masjid karula, Moradabad 244001, Boundaries East: Rd 4.00| other expenses i
Branch: Majhala SME milr wide, West; H.no. 236 of Sageer Ahmed North; H. no. 245 of lgram South: Hio
RafeeqAhmed

11 | Mis Piyush Suppliers Prop. Mr. Sanjeev Kumar S/o Late Sh. Sh. Cchandra Sain H- | Residential House H-83, measuring area 70.26 sq.mir. Situated at Vill Mall Shesh| Rs. 81,59,223.03/- Rs. 17,03,240/-
£9, Village Mau Shesh Abadi Moradabad UP 244001 Abadi Tehsil District Moradabad. Boundaries ; East: Rastz 3 Ft Wide West: Rasta + interest + Rs. 1.70.324/-
Branch: Ashivana Colony, Moradabad & Fi\Wide North: Rasta 6 Ft \Wide South: House of Satyaveer Kumar other expenses -

12 1. M/s Pawan Contractor, Prop. Shri Pawan Kumar, Sio Late Shrl Lal Singh, R/O | Residential House measuring 116.08 Sq. Mir situated at Gata No. 245M, Mohallsl Rs, 24,61,939.18/- | Rs. 40,78,760/-
Mohalla Dhakka KundanPur Ekta Colony, Mear Sangam Medical Store, Tehsll and | Dhakka KundanPur Ekta Codony, Near Sangam Medical Store, Tehsil and District + interast + Rs. 4.07 B76I-
District Moradabad, Uttar Pradesh- 244001.2.8hri Pawan Kumar, Sfo Late Shri Lal | Moradabad, Uttar Pradesh- 244001, Bounded as; East: 12 feetwide Road. West!  giner expenses .
Singh, Rio Mohalla Dhakka KundanPur Ekta Colony, Near Sangam Medical Store, Plot of 3hri Ram Prasad, MNeorth: Plof and House Smi Kelawati, South: Plot of]

Tehsil and District Moradabad, Ultar Pradesh- 244001, 3. Smt. Vimla Devi, Wio Late | Prajapab,
ShriLal Singh, RO Maohalla Dhakka KundanPur Ekta Colany, Near Sangam Medical S!::-re Tahsil and Dmlnr:t I'u1n:1rat.aha-::| L|1I:Frr F"ra-dash ?44&:]1
Branch: Shahpur Tigri

13 | Ram Singh Slo Net Ram Singh Al Dev Vihar Colony, Vikas Magar Line Par | Residential Plal Measunng Area 105 Sg Ml Bearing Gata Na. 313 Silualed Al | Rs. 16,10,147.25/- Rs. 7,08,460/-
Moradabad, (up) 244001 Smi. Suneeta Devi Slo Rampal Singh Al: Sn Nagar Colany | Village Dhakka Kundanpur Tehsil And District Moradabad Boundaries: On the + interest + Rs 70,846/
Linapar Near Sal Mandir Moradabad, (up) 244001 North By : Land PappuOn The South By : Rasta & Fi Wide On The EastBy :Land | other expenses !
Branch: Shahpur Tign Mukhiran After Other Pérson On The West By : Land Mukhiran After Other Person

14 | 1.5h.Mohd Akram S/o Mohd Yameen R/ocHarthal Azad Nagar Near Qadri Masfid | A DOUBLE STORY residential property measuring 35.11 Sq. MT situated at Khasra| Rs. 6,39,267.22/- Rs. 6,13,280/-
Line Paar Sonakpur Moradabad UP 244001 2. Sh. Sharaphat Hussain S/o Sh. Amir | No. 582, Gram Lodhipur Jawahar Nagar, And Tehsil And District Moradabad. Owned +interast + 'ﬁﬁ"a.i '55'5,_""
Hussain R/c Bhola Singh Ki Milak Sonakpur Moradabad UP 244001 By Mohd Akram Bounded as: East: Plot of Mohd Fahim West: Plot of ancther|  other expenses Tk
Branch: Sikanderpur North: Rasta 14' feet wide South: Khet Vasir

15 | 1. Sayara Wio Shamshad Mau-naya Gaon- Harthala Moradabad Ultarpradesh UP| Residential Plot Of Measuring 70.26 Sg Mt Bearing Gata No 583 Situated At Mau | Rs. 3,94,799.10/- | Rs. 10,77,000/-
244103 2, Shamshad S/o Shahjad 350 Mau Dehat Post Kazipura UP 244103 Sahranpur Railway Line Nav Vikisit Abadi Tehsil And Dist Moradabad Boundaries F interast + Rs. 1.07.700/-
Branch; Sikandarpur East: Plot of Babu West: rasta 12 Fit Wide North: Plot Of Other Person South: | ather expenses S

rasta 12 Fit Wide
Smt. Tehseena Begum W/o Shareef Ahmad Rio Mohalla Chamonda Tehsil Dhanaura | Residential Property of 98.55 Sg Mtr Situated A Mohalla Cahmunda Dhanawa| Rs. 24,90,251.77/-1 Rs. 18,33,681/-

16 | District Amroha 2. Taj Ahmad S/o Mustak Ahmad R/o Mohalla Chamonda Tehsil | Boundaries: East: House of Khalesl Ahmad. West: House of Tehsesna Begum + interast + Re. 1.83 36810/
Dhanaura District Amroha Morth: House of Khaleel Ahmad South: Rasta 02 Mt Wide other expensas B IR A
Branch: Dhanaura

17 | Sh. Sushil Kumar S/o Jeevan Singh Moh Kayastan kantee| Nai Aabadi Narayan Kunj A Residential house and area measunng 7l sq. mir. Eituaigl:l at moh kayasthan | Rs, 13,30,248.40/4 Rs. 22,15, 780/
Colony Ward No. 16 Post Office Hasanpur Dist —amrohaup -244241 Mohd Ayyub Sie| North Nai Abadi, Near H5S Public School hasanpur Distt. Hasanpur U.P. + interest + Fisul-hg?!;f_
Mehboob , Moh Purvi Banjara Lal Bagh Post Office Hasanpur Dist—Amroha UP-244241| Boundaries : East: House of Smi Susheela Saxena West: rasta Kacha 3 Mt Wide other expenses
Branch: Hasanpur MNorth: Plot of Vinod Kumar Tyagi South: Land Of Ravi Tyagi

18 | Mohd Waseam Akram, S/o Mohd. Rashid Village Palaula, Amroha, UP 244222 Mohd. | A Residential Properly/ Plot measuning area 78.87 Sg. Mir Situated at Khasra| Rs. 41,41,174.37/-| Rs. 12,05,690/-
Anas, 5o Nafees Ahmad, Moh - Chaudhariyan Joya Amroha 244222 Mo 693 mi Mohalla Chaudhariya, Near Chaudhary Traders, Dethi Road, Joya, Tehsil + interast + Rs.1.20 569/-
Branch: Joya and District Amroha U F Boundaries: East: Passage 4.87 mirwide West- Properly | other expenses T

of Kaamal North : Property of Kaamal South: Nala

13 smt. Kamrul Nisha Wio Nafees Ahamad Monalla— Chaudhariyan Amroha -~ Joya UP-| 4 pio measuring 5268 sq.mir oul of khasra no B83m situated at Mohalla -| Rg 11.31517.38.] Rs.9.68.280/-
244222 Mr.Kamal Khan Sfo Hijabudeen Vill -Haibatpur PO — Rajabpur Moradabd| Chaudhariyan ,Joys Tehsil and distrot ~Amroha | UP-244001 Boundaries as per o inibissat s
Amroha UP-244222 Mohd .Anas S/o Nafees Ahmad Moh -Chaudhariyan Joya| sale Deed : East : Nala West :Rasta 5.55 meters Wide North: Plot of [=hral Jahan Ml Rs. 96,628/
Amroha Utlar Pradesh -244222 CANET expanses

South : Nala

Continue on Next Page

AUTHORISED OFFICER CANARA BANK

Date : 15.07.2026,

Place : Moradabad, Amroha, Bijnor

REVISED- FORM B
PUBLIC ANNOUNCEMENT

[Reguiation 1Z of the |
Board of Indha | Ligukdation k g ]
FOR THE ATTENTION OF THE ST!'. I'ZEHI]LD EFI:S OF
JOHNSON WATCH COMPANY PRIVATE LIMITED
Tha ravisad FORM B & with rafarance (o tha Public AnnaUncement publishied o 14.07.2028 in
Financigl Express and Jansatta, [Dedhi NCR Editicns)

i PARTICULARS

Ho DETAILS

SHARP GDMMEHCIAL ENTERPRISES LIMITED

Ren. Office: A-1/53, Sector T, Rohinl, Delhi-110085
CIN: LY31G0DL1984PLCOT 3616; Email id: 5cuplcn@gmuliuum

Matioe iz heraby giesn thal
o Tha 42nd Anncal
Augual, 1B al 01:00 FA, & the ragisterad alfice sdealed al A=1023, Sactor 1, Kahind,
Dialni- 110085, 1o ransact the hussess a3 se1 aul in the Moloe of the mesing daled ATth

July. 2026,

« Tha Comgany on Tuesday, 141h July, 2026, comalatad the dispateh of Matice of AGM by
io those membars whose amail sddressas ara ragisiersd wiilh tha
Company/Dapesitary Participaniis) and Dispalch Physical Letiers to those whose email
address ane nol registerad with the Company’ Deposidory Paslicipant(sh as on Friday, 100
Jigly, 2075 (thé "Cul-off Date™)

glecironic mpde

e The Holice of

wyw avating nadicom. Physical capy of the same is available for mepection, during 10004
A M to12:00 Moon &t the ragistered office of tha Company
= Pursuant o the provisions of Section 198 of the Companses-Act, 2073 read with Rule 20

Website: www sharpcommarcial.in
NOTICE

Ganesal Maaling ("AGM™) of the Company will be hald an Frday. Tth

BRGMN can e vigwedidownloaded fmam the MNEDL websie

APG INFRATECH PRIVATE LIMITED
CIN:

{Pursuani to Rule 30 of the Companies {Incorporation) Rules, 2074]
NOTICE FOR CHANGE OF REGISTERED OFFICE OF THE
COMPANY FROM ONE STATE TO ANOTHER
Before the Central Government (Regional Director, Northern

In the matter of the Companies Act, 2013, Section 13{4) of
Companies Act, 2013 and
Rule 30(5)ia) of the Companies {Incorporation) Rules, 2014

In the matter of APG INFRATECH PRIVATE LIMITED
(CIN:UT01080L2010PTC203359) having its registered office at A-45,
ParwanaApartment Mayur Vihar Phase-1 Extansion, Mew Dalhi, 110081

U7D1089DLZD10PTC203359
Form INC-26

Region, Mew Dalhi)

And

.. Petitioner

1] 2 &)

1.|Mame of corporate debior JOHNSON WATCH COMPANY PRIVATE LIMITED

 cop | 51103/2008

2.| Date ofi I'I-"T:-I'F-Elfalll.'.ﬂ of corparale dabior
3. Authority under which I.}".II'|:I::IF|-]|!F deblor Eegigﬁar of Companies, Dedhi
i incorporated | registered

4| Corporate Identity No, / Limited Liability | U333020L2008PTC176153

[dentification Mo, of corporate dabtor

b.|Address of the registered office and
;ﬂnnpasuﬁimilranymm:emrmaﬂehm

SHOP NO. 21 L BLOCK, Connaught Place,
Central DHhI Mew Delhl, Delhi, India, 110009

5.|Date of chosure of Insolhvency
Resolulion Process

180 duly, EEEE:

7.|Liguidabion commencement date of
comporate dehtor

10 July, 2026

g.|Wame and registration nurber of the | ARCK Resolufion Professionals LLP (an IPE
insolvency professional acting as jregisterad as1P)

Bquidator IBBINPE-003NIPA-112022-23/50013

Dataitzof Authorized Signatory: Mr. Anil Kahli

Add: Office No 408 4ih Floor Ansal Bhawan,
16, K G Mang, Connaught Place, New Delhi-
MO Email: insolvency@arck.in

9, | Address and e-mail of the liquidator, as
regisiered with the Board

af Ihe Companies [Managamend and Adminisiration; Rulas, 2012 as amanded by tha
Compansas (Managemen! and Adminislraton) Amandment Rules, 2015 and Regulalions
44 af 1he SERI (Listing Obllgations and Disckaure Raquiremeants) Regidation. 2015 the
Company s pleased toe provide e-voting facility by National Securities Deposivey Limited
[RSOL) ba-its memaers in respact of the busmass|es) ta be fransacted &t tha AGM

« Tha e-voting facility will be avzilabie fram Tuesday, dih August, 2026 (09:00 A M) o
Thursday, $h Aagust, 2026 (0500 P.M.) afer which e-voling shall not be allowed .

e Tha Cut-Of date far datermining the aligibdity io wote through alacironic means or at tha
AGM isFriday, 3tsl July, 2026

e  Any parson, who acguires shares of the Company and becomas membar o Company
allar dispaleh of ha Mobce of AGM and kolding shares &5 an Gul-0N0 date, may abkain
thedegin 10 ard passward by sending & request sl evolingi®nsdloom. However, i you
are alraady registered with NSDL far remabe e-voling Bhen you 2en use yaur exsling uger
I and password far ceshing your vode.

= Facilily for Remate e-wating shall ke available at the AGM. Members who heve slready cast
ihair voler throwgh Ramole e-voling prior o AGMW may al=o ablerd tha AGM bidt shall nol
ba anlithed bo cast heir vobe at the AGM

o |mocase ol a0y quetes ar isuas regarding a-wating, phease raler 1o he Freguantly ssked
Qipeslions |F|'5l.ﬂs:| Tor Mo mdiers and E=aling i ianu far Mambers, availanle af download
sectipn of wwweveling.nsdl.com or 10 conlact Ms. Pallay Mhatre, Senlor Manager. by
sending request at Evoting@nsdl com or call on.: 022 - 4886 7000 and 022 - 24064 T000

or-serd-a reguast to al eveling@nsdl.com
By the Order of the Board of Directers
For Sharp Commercial Enterprises Limited
sdl.
Aman Goswaml
Company Secretary and Compliance Officer
M Mo.: ABDSES

Place: New Dalhi
Date: 14th July, 2026

10.|Address and e-mail o be used fclrinﬁ-l:h:l Orffice Mo, 409, 4ih Floor Ansal Bhewan,
correspondenca with the liguidasor 16, K G Marg, Connaughl Place, New Dalhi-

1100

Emadl; lig.johnsonwatch@gmail.com: and

insolvencyEanck.in

Malica is herety givan thal tha Mational Company Lew Tribunad Principal Banch, Mew Delhi has ordered
Iha commancement ol iguidation of the Johnson Watch Company Private Limited on 10.07 2036

Sdi=

Ankl Kohd|

Designated Partner & Auwthorized Signatory

ARCH Resolution Professicnals LLP acting as Liguidator

Reg Mo, IEBVIPE-Q00nPa-1/5)122-2 350013

AFAValid Updo: 31322026

Ao 00 Ansal Bhawan, 16 K.G :".".;"ll!il [eonraught Fiaca), Mew Ealte - 190001

Date : 15072026 Email: g johmsarweichiigmail com and insclvency@arck in
Place : Now Delhi Contact Mo 013-451071171140078 344

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

MNaotice Is haraby given o the General Public that the Company proposas o
make an application fo the Ceniral Govermment under Section 13 of the
Companies Act, 2013 seeking confirmation of alteration of the
Memaorandum of Association of the Company in terms of the special
resolution passed at the Extra-Ordinary General Meeting held on
Monday, February 09th, 2026 to enable the Company lo change its
Registered office from "NCT of Delhi” to "State of Uttar Pradesh” within
the: jurisdiction of Registrar of Companies, NCT of Delhi & Haryana.

Any person whose interesl is likely lo be affected by the proposed
change of the registered office of the Company may deliver gither on
the MCA-21 portal (www.mca.gov.in) by filing investor complaint
form or cause o be delivered or send by registered post of hisfher
objections supported by an affidavit staling the nature of hisfhar
interest and grounds of opposition (o the Regional Direcior, Morthemn
Region at the address B-2 Wing, 2nd floor, Pt. Deendayal
Antyodaya Bhawan, 2nd floor, CGO Complex, New Delhi- 110003,
within fourteen days from the date of publication of this notice with a
copy to the applicant Company at its registered office at the address
mentioned balow:

APG INFRATECH PRIVATE LIMITED

A-45 Parwana Apartment Mayur Vihar Phase-1 Extension, Mew

Lrelthi, 110081 For and on behalf of the Applicant
For APG INFRATECH PRIVATE LIMITED
GAURAY KUMAR

Managing Director

DIM: 00811707

Date: Fabruary 16, 2026
Place: Delhi

SUGANDH CAPITAL PRIVATE LIMITED
CIN: U74899DL1995PTCO069385
Form INC-26
[Fursuant to Rule 30 of the Companies (Incorporation) Rules, 2014]
NOTICE FOR CHANGE OF REGISTERED OFFICE OF THE
COMPANY FROM ONE STATE TO ANOTHER
Before the Central Government (Regional Director, Narthern
Region, New Delhi)
In the matter of the Companias Act, 2013, Section 13(4) of
Companies Act, 2013 and
Rule 30(5)(a) of the Companies (Incorporation) Rules, 2014
And
In the matter of SUGANDH CAPITAL PRIVATE LIMITED
(CIN:UT4899DL1995PTCO69385) having its reqistered office at A-45,
Farwana Apartment Mayur Vihar Phase-1 Extension, New Delhi, 110091,
... Patitioner
Motice is hereby given to the General Public that the Company proposes to
make an application to the Cantral Governmant under Saction 13 of the
Companies Act, 2013 seeking confirmation of alteration of the
Memaorandum of Assaciation of the Company in terms of the special
resolution passed at the Extra-Ordinary General Meeting held on
Monday, February 09th, 2026 1o enable the Company lo change iis
Registered office from "NCT of Delhi”® fo "State of Uttar Pradesh” within
the jurisdiction of Registrar of Companies, NCT of Dalhi & Haryana.
Any person whose interast is likely 1o be affected by the proposad
change of the registerad office of the Company may deliver either on
the MCA-21 portal (www.mca.gov.in) by filing investor complaint
form or cause to be deliverad or send by registared post of his/her
objections” supported by an affidavit stating the nature of his/her
interast and grounds of oppaosition to the Ragional Director, Northern
Fegion "at the addressz B-2 Wing, 2Znd floor, Pi. Deendayal
Antyodaya Bhawan, 2nd floor, CGO Complex, New Delhi - 110003,
within fourteen days from the date of publication of this notice with a
copy lo the applicant Company at its registerad office at the address
mentioned below:
SUGANDH CAPITAL PRIVATE LIMITED
A-A45 Parwana Apartment Mayur Vihar Phaze-1 Extension, Mew

Drelhi, 110081 Far.and on behalf of the Applicant
For SUGANDH CAPITAL PRIVATE LIMITED

GAURAV KUMAR
Managing Director
DIN: 00811707

Date: February 16, 2026
Place: Delhi

epaper.financiaiexpress.cnnb' =

New Delhi
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$9f age) @ d0435@psb.bank.in

Hre e

fai®: 29.06.2026
1. 50 fadig M, g3 30 eidR Tie (SuRaEd), Famfl dole Fav Uhut —3, Ugell dfd, wie
e 4 —58, @il d1 , TAUAUH  d& [d8R, Ageele™IE ll, TAMETE, SR Jag—201001
2. Sl <qar e, g S fFe TR (ﬂ’s’—\swwdi),ﬁm@qﬁéw—a%ﬁﬁ#m,
wie Fav 9 —58, wifd 9, TAUAUH é’q’ﬁ%’ﬂﬁgmﬂswq |, TRTITETE, SR Ja¥—201001
3. & goob ST @M, YF I J4E (TRR), Farfl vl —29,/30, AR TR, Rrarh 4rf, 78
faeeli—110015
forr weTea / wetear
|4 : WA . 04351200000207 H GRe f3d (vac) 7199, 2002 & R 8(6) & WaE™ & AT
ufed  faxig onRaai & ufnfaesor ok gAfmior sftffem, 2002 (WR&A ARIFRH) $1 art
13(8) & =D SMUBI AT Y AfIBR & TEd Arad & forg e |
ST % g SFd © {6 S & witied AffeR) o7 ofus §RT fawerTa T @ § gRem & Wy
# U 1 g QR Ry # gRem R S gadd & U B WU H 02—12—2021 DI IRGAT
AFTH BT 9RT 13(2) & Ted ART AfeH IR fHaAr B
3G 98, WG AN T AfRfFEE @ gRT 13(4) & Ted AN B BRATS BRI GU
15—03—2022 BT JRIET IRAURT BT 0 Peol H o foram|
fF Mg o & wfy o SeIRA @ e e H Awa @ € gafoy e gaeRedr |,
g AffeRy @& wu o, faciia nRaal & wferyfaraxor sk gafaior qen wferifar R wad=
AARA 2002 BT GRT 13(4) & Ted U ARH BT FINT PR Y, SUYh SURBAT AR TR
H & @ 3T FON B agen @ forg A & AreEm ¥ A affa R JuRet @ s
a1 fofg formm 2
JATIT €T GRIET FUrl B YA & forg Sueley 99 (@rafa 30 ) & wdw # ufenyfa f2a
@ade) ¥, 2002 & 99 8(p) @& waw™ & @i ufod fa<hy enRadl & wfnfaeeor &k
gAfaTer qem gfcnf 2 e iffRm 2002 BT GRT 13(8) BT AR BT AT ST B P
9T e < fF ORT 13(8) & B MUST IMMABR ArdSTeG e & forg e & udred @t
TR | a7 GRET FuRy & ug, rrsHe a1 e & " | swdiorel & forg Aot ar
el | & Sexur a1 ffder i &R B dRIg | FH 8 S |
el |y o Rl & fou @ Aifew @1 favor fFergar &
gfefa fRa @ad=) a9, 2002 @ a9 () @& wau™ @& Wt ufsa  foxfg uReuferal &
gfergfaeRer iR gAfmier Jorr afrfa fRd wade sifaifas, 2002 & sicefa s wulml @ famr
@ g g—em faspr ifes,
e Ay ol W 30—07—2026 Pl FaE 11.00 IoI A YL 1.00 qoI b
drell o1 Y @ sifee ff: 30—07—2026 BT gag 11.00 IO IH
foteror & fafer 20—07—2026 Pl Fas 11.00 IO A YL 1.00 g9 b

TUREA! AR MRS &1 A

QYRG! : 31 a9 e Mo, (SURGAr ) e <Jar Tael( Te—SuRedr )
TR : # Goib 91 ABMH(TRER),

AT GO @ dRE iR R, @i @ AR

02—12—2021, ¥ 991857.95 , 04351200000207

28062026 TP FFH I TR : T 175877753+aﬂﬁwé+ww
wiaferdt B R mﬂﬁ(maﬂ)

1. 3/ HURT AN Gele dR UHUG-3, feel @ww, usen e, wHemseh | .
fSTEREe wife dav -5 T , wif—dl , W1 4R 409 SR 410, TAYATSH | 14,90,000 / —
9 fIER, AgeamEre, A, MRTIEE, IR Ja%—201001 , I8 08.04.2011 B A S8

(EFTI%!T:I =% 7889, 75 % 1, dfcyd HaX 17382, UST 157 ¥ 210) & T OGN

©, MRAETE & FEfed ¥ g6l 8| 8Fhe— 700 a9 Fe | iR WY 39 daR & 4d

— 9 Hiex A FWed, T — wife FR 1 —52, SR — wilc FaR d1—59, Ffayor

—wife FaR §i-57

wﬁwuﬁwﬁ.mwﬁﬁw

¥eX Karnataka Bank Ltd.

Your Family Bank Aiceis ndia

e Readt Foe amg Imh 011-25813466 (TaTE—231)
wite Ha¥ a8, e TeR, WO T ‘:E?T | %@ delhiarm@ktkbank.com

: www.karnatakabank.com
|ﬁ13rr§q=r L85110KA1924PLC001128

oRRfRre 1V [frerer 8(1)]
FeaT YaaT (3190 Ul B BR)

STafdh, Sfeewe), afnfdaxor iR faxig aReuial & gafiarer qen afoeyfa f2a
gad ST, 2002 (2002 T 54) & IJAA FBACH d& faafice & ARTHA ARTHRI

B @ A qur ufoefa fRa (GradH) frm, 2002 & 3 @ A1y afsd aRT 13 (12)
@ 3l el ikl BT YA $Rd 8Y, f&Id 05.03.2026 P AT AT SIRT Bl o,
Rrad SuR&dl / dgdaddal /TReR: (1) 799 RErer gifead seia, forar
yfafafa s wrieR gRT far Sirar €, ©) shwclt e fsm, ) i e fsm,
USllpd UdT: Wie deR 3, fHRNI Hiveldw, Uc—2, UM GUIRYR, Haei—87, X
wRISTETe, BRATM—121002 | (2) s e fsm oot s oa A< fAsm, (3) 0 eH
s g7 50 g 7 781 SR (4) =i Foa A s gF 50 dHe Hid 57, W0 G0
@) 9§ (4) F1 frag gdr: W—2 /73, H— i, JAI dd, mefais ffesT, de qicd
A & e, Ader—85, BRIGTEIE, BRATIM —121002, BI I FaT § Sfoatfad Iy
T 2,57,36,602.99 THUY Gl PRI AGH o BN B9 BE 4l &I iR N =g
A, AT (i) PSOD 0T WIAT H&AT 2257000600019101 & A BUF 2,09,33,109.
87, T W 01.032026 9 ¥fd™ &1 @re wfd, (i) PS-Term e &TAT &
2257001800026101 & 3 BUY 16,17,057.36, T TR 28.02.2026 ¥ AT & T
wfed, (iii) PS-Term W& WIAT H&IT 2257001800026401 & 3 $UU 31,86,435.76,
T 4R 16.02.2026 ¥ W™y & AT Afed, I AT U< 84 B AT F 60 AT
% WIdR gd & oy B8 T o7 |

SYRGAIR, FTHDHAISl 3R TRERI §RT AR BT GTYIAH PR H [d%hd 81 & HR,
UAEdRT SURGANSH, dgdmaaiall, TRel ol M o= al & gfua fear smar © &
SENEITER =1 14 JATS 2026 DI JfRATTH @Y GRT 13 @B SU—CRT (4) & FfcTa gad
SIRRAT &1 TANT B 8Y, GReM fed Uacs 194, 2002 & 7199 8 Td 9 & A1 ufad,
W aftfg |JuRy &1 deor o form 2

SYURGATRN, derhdhaisl iR TReR! BT A9y ®U | qAT M ST B A $9 A
UagaRT Arae fhar orar & & 9 e SfeaRaa 9uft @ 91 &3 o —<d T &
IR Ul & T fhar a7 BIg W AF-<F FAed dd fAfcs, BRIER AT B
e ¥ fa=ferRaa W7 $.2,68,31,952.99 U T BRIS TSUS oI 3HAN ol Al
A graq iR U e A, eifq (i) PSOD T @rdT | 2257000600019101
& SAd $.2,18,21,892.87, T W 01.07.2026 | WIS & @S AR, BRM, (i)
PS-Term R0 @Il AT 2257001800026101 & Iidifd %.16,89,127.36, o1 W
30062026 ¥ W= & @S AR 'MW, (i) PS-Term U WAl wEAT
2257001800026401 & 3fcId %.33,20,932.76, 5T TR 16.06.2026 ¥ WIS BT TSl AT
BRI, 1T &1 3 @d & HR & I BN

TIYRGAT BT I SATIH BT IRT 13 DI SI—ERT (8) & WALl I 3N 3B
o Simar 8, < gRferd aREuRml @ gem & fou Sude 999 & ddy H €,

e 9 feefi—110060

MATA Wiglee Ul H&AT 28 &1 ol 91T Ud ufel, RTAdT &5hel 85 aFf 191 &, ST

LIG BRI I8 BlaHl, Hdei—18, HYIGETE, BRATM—121002 § Rerd 2, 1 W i+
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R W9 v, oot

(3= "ufw & fem)

[ufayfa fea (wed=) fremmerc, 2002 & fEm s(1) & w&a]
SR ferter aReufat @ gfaufaeor siR gafmir qon sfayfa & (gada) sifufem,
2002 % iqiid feam @, ew W I, oot & aifuga iRl & w9 H s8I
gfyfa & (wada) fr=m, 2002 % fm 83iR 9 & Wiy wfed &mT 13(12) % 3faid
YT VAT 1 TERT A GU STHTEwdeRt 3 f&Aie 02.05.2026 1 HIT FaAT SR T
FRUTHRE T foe sriew grgde fafies, (1) &t fog 1w, fewes t@ TR, (2)
ot A0, FeomeR, Fewe Td TR, 2R (3) Sl WA o, serehehdl Ud MR i
Ith A1 i U1 <kl AR ¥ 60 farl & ffax == | afvfa i <. 74,13,827.76 (393
e A e TR 373 W gy 3R e 37 7)) qo1 39 W feisw 02.05.2026
q AR AT TS 31 TS @, AR, YR 37fE sl gerr ol fewr feam |
SRUTHRR/TREY SR R Foh | et I8, 31d: TAEdRT SRR/ TR/ eehehdi
3R 3T ST ol a1 feam Sl & fo sreimemar = gfayfd fead (yae+) f=m, 2002
% o 83k 9 & | ufed UG IUFIH H °RT 13(4) & T8 UG WRwA! B
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" TR 1T T aRT 13(8) 3R 3HF ded 9MI Y I & graet @t iR
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@ Hutw @t faeru:
frefeafea Sufat = wquf few i) s
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e zodelhisouth@indianbank.co.in
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